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ViewSonic Technologies(India) Pvt. Ltd.
B-8, GEMS Court, No 2514,

' i 4 B Khader Nawaz Khan Road,
M Corporate Headquarters
ViewSonic gy
Brea, CA 92821, USA
Ref: V51-03-10/GM/DPi/24-252 Dated: 30-01-2026
To,
The Chief Secretary

Government of Madhya Pradesh
Vallabh Bhawan Bhopal (M.P.)

Subject: Withdrawal of Previous Representation Regarding Quoted Price

Reference: Regarding News published in the Dainik Bhaskar dated 30.01.2026 regarding the procurement of
Interactive Flat Panels under Smart Class Project — Bid No. 2448-A (GeM/2025/B/6837213), my previous letter Ref:
VSI-03-10/GM/DP1/24-251, Dated: 18-12-2025

Respected Sir/Madam,

We respectfully submit this representation to draw your urgent attention to the matter concerning the letter previously
referred to by Dainik Bhaskar in relation to our quoted price. That ecarlier communication no longer stands valid, and we
hereby formally withdraw our previous letter in this regard.

It has also come to our notice that the said letter has been used by certain media outlets without our consent and without
proper verification of facts concerning the tender.

As per the order placed by the department, the configuration sought in the bid is competitive in price and non-
objectionable. However, We are not in a position to supply the same configuration at the lower price mentioned earlier.
Due to global inflation in the cost of SSDs, RAM, and the Dollar, our model with the specified configuration cannot be
supplied below 125,000/~ (inclusive of tax).

Therefore, we kindly request that the previous representation be refused and treated as withdrawn.

We will also communicate to the concerned media house that our earlier communication should not be misused to cast
aspersions on the Government’s fair tendering process by spreading incorrect information.

We trust this clarifies our position.

Yours faithfully,

Thanks & Regards,
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Subhash Malviya . ﬁj\-y‘ ren ERA IR
Project Manager — West & South ;
Subhash.malvi viewsonic.com
Mob: 08224000026
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1} CM House

2} Principal Secretary School education
3) PMO /EOW / vigilance

4) Dainik Bhaskar



